
NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2ndFLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 13.07.2022 
                                                                IN THE COURT OF THE REGISTRAR  

                                                                               (VIRTUAL MODE) 

        01:00 P.M. 
   

For Consideration Under Rule 26 (3) of the NCLAT Rules, 2016.  

S. No.  Case No.  Name of the parties  Counsel for 

Appellants  

1.  I.A. No. 2124 of 2022 

in Comp. App. (AT) 

(Ins) No. ___ of 2022 

 

Vikram Puri & Anr. 

Universal Buildwell Pvt. Ltd.  

Through Resolution Professional  

  Achal Gupta  

2.  I.A. No. 2127 of 2022 

in Comp. App. (AT) 

(Ins) No. ___ of 2022 

 

Vivek Parti 

Erstwhile Resolution Professional 

Vs. 

H.S. Oberoi Buildtech Pvt. Ltd. & Anr. 

 

  Shrishti Kapoor  

3.  I.A. No. 2130 of 2022 

in Comp. App. (AT) 

(Ins) No. ___ of 2022 

 

TP Northern Odisha Distribution Ltd. (TPNODL) 

Vs. 

Rohit Ferro Tech Ltd. 

Through Resolution Professional & Ors. 

 

  Devyani Bhatt 

4.  I.A. No. 2132 of 2022 

in Comp. App. (AT) 

(Ins) No. ___ of 2022 

 

Rajendra B. Mehta & Ors. 

Vs. 

Vijendra Kumar Jain & Anr. 

 

  Rakesh Patiyal  

5.  I.A. No. 2133 of 2022 

in Comp. App. (AT) 

(Ins) No. ___ of 2022 

 

Shri Balaji Paper Pack Pvt. Ltd. 

Vs. 

Laxmi Crockery Pune Pvt. Ltd. 

 

  Reetu Sharma  

6.  I.A. No. 2134 of 2022 

in Comp. App. (AT) 

(Ins) No. ___ of 2022 

 

Ramachandran Subramanian 

Vs. 

Engineering Projects (India) Ltd. 

  A.v.s. Subramanyam 

7.  I.A. No. 2135 of 2022 

in Comp. App. (AT) 

(Ins) No. ___ of 2022 

 

Parag Vinimay Pvt. Ltd. 

Vs. 

Amit Agarwal Sole Proprietor of Adarsh Enterprises 

  Shashwat Anand  

8.  I.A. No. 2137 of 2022 

in Comp. App. (AT) 

(Ins) No. ___ of 2022 

 

Amit Dineshchandra Patel 

Vs. 

Chandra Prakash Jain 

Resolution Professional of M/S Sintex Prefab and Infra 

Ltd. 

 

  Heena George  



9.  I.A. No. 2141 of 2022 

in Comp. App. (AT) 

(Ins) No. ___ of 2022 

 

Ashish Kishore Avarsekar 

Vs. 

State Bank of India 

Through Resolution Professional  

Mr. Surya Pratap Gupta 

 

  Ankush Mahajan  

10.  I.A. No. 2145 of 2022 

in Comp. App. (AT) 

(Ins) No. ___ of 2022 

 

Parag Vinimay Pvt. Ltd. 

Vs. 

Bhadrashree Steel and Power Ltd. 

 

  Shashwat Anand  
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